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POST OFFICES IN Q&IStiA 

417. SHKI ANADI CHAL.\N CAS: 
Will the Minister 01. COMMUNICATIONS 
be pleased to state : 

ta) the details of the Post aad Telesrapb 
08iccI in Orilla 'at praeut, -dillrict-W:lCi 

(m) ",blither the number of oxistina post 
and telegraph offices ' is not in commen-
eurate witla &he requiraaerat 01. alii popula-
tion; ,'. 

(c) if 10, the steps taken by the Govem-
ment during the last two yean to increase 
the number of such offices; and 

(d) the number of new p;lIt offiCII aDd 
sub-post offices proposed to be opened 
durinB 1993-94, district-wise ? 

THE MINJSTElt OF STATE 0 .. THE 
MINISTRY OF COMMUNICATIONS 
{SHRI SUKH llAM) : (a) to (d) 
The information is being collected and 
will be laid on the table of the HoulC. 
IT,.."",..). 

ROAD ACCIDENTS, DFlHl 
-418. SHRI LAL BABU 'RAl : 

DR. AMRITLAL KALJDAS 
PATEL : 
SHRI ATAL BIH-,\lU \'_"'J-
PAYEE : 
SHIll JANARDAN MISRA 

Will the Minister of SURFACE TRANs.. 
PORT be pleased to Itate : 

(a) "~ :inuDber of ac:cidenta cllUllcd by 
Red Line bole. and otber 51"A bases in 
Delhi up to October 30, 19513 and tbe 
rea80lls therefor; 

(b) the number of persons killed in 
thelC acc'dents; and 

(c) the steps tHen to d1eck abe acci-
dents caUlCd by the red * IIuIa 7 

THE MlNISTEll OF STATE OF THE 
MINISTRY OF SURFACE TIlANSPOaT 
(SHRI JAGDISH TYTLER) : (a) and 
(b) GOYernment of National Territory 
of ,Delhi (Transport Department) have 
informed that 101 pmaIII have been krued 
2559 LSSf94-9 

in 568 acc:idcnts caUBCd by Red Line buses 
doe to rash ancI negliseDt driving upto 
30th October, 1m. 

(c) The ... tabu by State Transport 
Authority, Delhi as weD as Delhi Police 
to check the ac:cideDts caused by Red 
Line bUlel IIR PWII in the Statement 
auachcd. 

STATEt.tENT 

Step. laken to nduce lIt:CIdelll. in Ddhi 

The following steps have been taken by 
ST A, Delhi and Delhi Police to reduce 
the accidents. 

1. Refresher Couraes for the dtivers of 
the public service buses were stlarted in 
November. 1992. The drivers of the bulCs 
were subjetted to proficiency test 1080 

drivers have been given refresher courses! 
paSlCd profic eucy test at Govt, Motor 
Driving Training School of Transport 
Department tiD August, 1993. 

2. The'Transport Department. Delhi bas 
set up a complaint cen and 82 permits 
of Red ]jne buses were suspendedlcan-
celled between the per'od April, 1"'93 to 
November, 1993 which involved iu road 
accidents. In addition, 17 perm Is of Red 
Line buses were suspended!cmcenc:d on 
account of complaints for not following 
the time schedule and route vioIalion 'n-
cludiq misbehaviour. In addit on to dill-
cipline the drivers, Delhi Traffic Police 
proescuted 65972 Red L' De bus drivers 
for various oBences from }·1-1993 to 
30·10-1993. 22,000 proaecuUons were 
made by the Transpon Department upto 
August, 1993 against Red Line buses. 
2982 eases of over-speeding of Red Vne 
buses were impounded daring 1-10-92 to 
31-8-1993. 

3. MeaIUns bave also beeR taken by 
Transport IleparUIent to ell'JUre strid 
compliance of provisions of Motor Vehicle 
Act with regard to issue of driving licen-
ces as well as fitness of the vehicles. 

4. The Delhi Police have also taUn 
following steps to check the accidents. 

(i) Strict and rigid enforcement to 
traftic rules and regulations. 




